[ 19 December, 2023 ]

Soaring air fare of Kerala-bound domestic flights during vacation season

DR. JOHN BRITTAS (Kerala): Sir, Airline companies are fleecing the travelers to
Kerala on the eve of Christmas and New Year by resorting to unscrupulous and
oligopolistic practice of inflating the airfares. Sky rocketing prices for the vacation
season have reached an all-time high of up to about 500 per cent of normal fares for
Kerala-bound flights from Mumbai and Delhi. These unprincipled practices are to be
nipped in the bud so as to provide solace to the Kerala diaspora in other States.They
are in distress owing to the anomalous sky-high airfares and many are dropping
plans, with a heavy heart, of coming to Kerala during this vacation season. The
recovery from pandemic- induced economic stress of Keralites working in other
States has not yet gathered momentum and their precarious situation is further
exacerbated by the unconscionable airfares.

Reluctance on the part of airline companies in bringing all their idling aircraft
back to service after Covid pandemic and the cartelization of airline companies are
apparently the two critical factors behind this unprecedented escalation of airfares,
apart from the hike in aviation turbine fuel price.

It is pertinent to note that the Government used to intervene in the past to
operate more flights during peak seasons to reduce the fares.

Hence, | urge the Government to urgently intervene in the matter and regulate
the airfare in the Kerala-bound flights during this vacation season. Necessary rules
and regulations may also be promulgated to ensure the pricing of air tickets in a fair
and reasonable manner.

DR. L. HANUMANTHAIAH (Karnataka): Sir, | associate myself with the Special
Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.
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DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by the hon. Member.

SHRI A.A. RAHIM (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI SANDOSH KUMAR P. (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you, Dr. John Brittas. Now,Shri
Sanjeev Arora; not present. The next is Dr. Ashok Kumar Mittal.

Need to restart operations at Adampur Airport in Punjab
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DR. JOHN BRITTAS (Kerala): Sir, | associate myself with the Special Mention made
by the hon. Member.



